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Reeervatlon i n  Fictitious Names 

632. SHRI B.L .  SHARMA 'PREM' . W ~ l l  the 
Mln~ster of RAILWAYS be pleased to state 

(a )  whether ~t has come to the hottce of the 
Government that the Travel Agenc~es get rallway berths 
booked In the I ~ c t ~ t ~ o u s  names In connivance w~ th  the 
bookmg clerks: 

(b)  11 so, what 1s the magn~tude of the menace. 
and 

(c)  the remed~al steps bemg taken In t h ~ s  matter? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) : (a )  and [b l  
Though 11 IS not poss~ble to quant~fy the extent and 
magnitude of the problem. cases of bookmg reserved 
accomodat~on In l ~ c t ~ t ~ o u s  names by touts and other 
such unscrupulous elements are bemg reported and 
are detected durlng the course of checks conducted by 
Ra~lways 

( c )  Rallways condu i t  frequent checks In 
Reservation:Book~ng Off~ces at stat~ons and In trams 
Ratds are also organlsed In the premises o l  
unauthorlsed agents lrom t~me  to hme. Act~on IS taken 
agalnst such agentslfo1,ts lound ~ n d u l g ~ n g  In 
malpracttces as also agalnst the persons who are caught 
travelimg on transferred t~cket They are booked under 
provlslons of exlstlng laws lncludmg Ra~lways Act 
Dlsciphnary act~on IS taken agalnst Ra~lway staff who 
are found to be connlvlng In such act~vl t~es 

Development Projects 01 Madhya Pradesh 

633 SHRI THAWAR %AND GEHLOT Will the 
Mlnlster of ENVIRCINMENT AND FORESTS be pleased 
to state 

( a )  the detstlc 131 proposals lrom Madhya Pradesh 
L y ~ n g  pending ~ t t k  :he Vn~on  Godernment for the 
env~ronmental ar10 Iwes t r~  clearance t ~ l l  31st December 
1995, and 

ID1 the deta~ls of yropssals dlsposed ot by the 
Government so far7 

THE MINISTER OF STATE OF THE MINISTRY OF' 
ENVIRONMENT AND FORESTS ICAPT JAI NARAYAN 
PRASAD NISHADt l a j  As on 31 12.95. 12 proposals 
(6 rnlnlng and 6 Thermal power) were pendmg for 
env~ronmental clearance and 27 proposals pertalnmg 
to lrr~patlon mlnlng regulartsat~on ol encroachments 
etc were pendmg for forestry clearance w th  the Central 
Government 

~ b j  As on 30 6 96 146 projects have been recelved 
lor env~ronmental clearance Out 01 t h ~ s  74 projects 
have been accorded env~ronrnental clearance and 72 
projects have been rejected due lo  non submlsslon of 

requ~s~ le  env~ronmental data. Slmiiarly 948 proposals 
have been rece~ved lor forestry clearance undor Forest 
(Conservat~on) Act. 1980. Out of this 461 have been 
accorded lorestry clearance and 146 have been rejected 
on nlerlt. 

Electrification of Guntur Railway Line 

634 SHRI T GOPAL KRISHNA W ~ l l  the M l n ~ s t ~ r  
ot RAILWAYS be pleased lo  state 

(a \  whether there IS any proposal to electrtly R ih~ 
Nagat.Nad~-Kude on Guntur Ra~lway lme to Improve 
the runnlng llme between Hyderabad and Madras and 
Hyderabad and Calcutta 

1b1 ~t so. the dctalls thereof, and 

( C I  II not. the reasons therelor7 

THE MINISTER OF STATE IN THE MlNlSTRY OF 
AAILVJAYS (SHRI SATPAL MAHARAJ) (a ]  No 5-11 

I b i  Does not arlse 
4 

i c i  Electr~hcar~on ol any sect~on IS dec~ded on the 
bas6 ol the level of treff~r, obtamng and such a work 
hemg cap~tal lntenslve 11 may be taken up ~t !here 1s 
adequate return on the ~nvestment and lor operational 
requ~rements H ~ g h  dens~ly routes are therefore g~vcri 
orlorrty The trafllc dens~ty  In B I ~ I  Nagar.Nad~kudc 
sect~on In Guntur radway llne IS low at present and 
therefore cannot be lusthed on the bas~s  of return on 
cap~tal to be ~nvested 

Circular Railway i n  Calcutta 

635 SHRl AMAR ROY PRADHAN Wtll the 
Mlnlsler of RAILWAYS be pleased to state 

la)  whether C~ruclar R a ~ l  fac~ l~ ty  has been provlded 
to commulers of Calcutta 

lb! 11 SO the deslmallons and names of sloppagcs 
of t h~s  Clrcular Ira,n. 

I C I  whether there IS any proposal lo  extend Ihe 
C~rcular Hall upto Majerghat Ra~lway Stallon I V l i i  
Esplanade Fort W~ l l~am)  In the near futrrre. 

( d l  11 so. the deta~ls thereof 

f e j  whether the clearance lrom Delcnce IS also 
requ~red to be obtamed lor the proposed extenslon. 

I t )  11 so, whether the same has been oblamed 
and 

( g l  11 not the roasons Ihore lor~  

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) , (a) and (b) The 
entlre 13.5 km . non-electnl~ed slngle hn'e project lrom 
Dum Dum Jn to Pnncepghal ha6 been commlssloned 
In stages lor l r a f l ~ c  by 17 6 90  The namo o l  the 
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stoppages and destmallon from Durn Durn to 
Princepghat is as under : 

Stabons Distance (Kms) 

Durn Dum to Pat~pukar 1.520 
Patipukar to Ulta Danga 2.895 
Ulta Danga to Tala 4.740 
Tala to Bag Bazar 6.118 
Bag Bazar to Sova Bazar 7.669 
Sova Bazar to Burra Bazar 8.780 
Burra Bazar lo BBD Bagh 10.299 
BBD Bagh to Chandpalghat 11.187 
Chandpalghat to Eden Garden 11,501 
Eden Garden to Prmcepghat 12.959 

( c )  and (d). The extension ot C~rcular Ra~lway from 
Prmcepghat to Materghat IS under cons~deratton lor 
whch a fresh Techno.Econom~c Report and cost Benef~l 
Analysls Study 1s bemg undertaken Takmg up of the 
project depends upon result 01 the study and avadablllty 
of resources In the comlng years The ahgnment does 
not pass through vla Esplanade-Fort Wlll~arns 

(e) to 19) Do not arlse 

Metro Railway 

636 SHRI AJlT KUMAR PANJA . WIII the M~n~ster 
ol RAILWAYS be pleased to stale : 

(a )  the total amount spent lor Metro Ra~lway. 
Calcutta upto March. 1996. 

(b) the tlme by whlch the first phase ol Metro Ra~tway 
would be completed and the deta~ls thereof lncludlng 
the total cost. 

( c )  the poslt~on 01 extens~on 01 the Metro Ra~lway 
from Tollygunge to Garla and lrorn Durn Dum to 
Barrackpore and 

(d) whether the second stage of Metro Ra~lway 
connectmg Sealdah to Howrah. has been taken up and 
11 so, the cost of the sald prolect7 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRl SATPAL MAHARAJI (a) Rs I530 24 
crores 

(b) The full stretch 01 Calcutta Metro from Durn Dum 
to Tollygunge 116 4 5  Km i has been opened to 
passenger traft~c w c t 27  9 95 However. certaln res~dual 
works are cont~nulrrg and I ~ c  prolect IS expected to be 
completed by March '97, at an approx cost of Rs 1.610 
crore 

(c) Under the rev~sed Alloratton of Buslness Rules, 
proposals for such ra~ l  based urban transport prolects 
ere now to be processed bv the Mln~stry ol Urban Atfaus 
and Employnent and the State Government concerned 
Ra~ lways  w ~ l l  be prepared to render t echn~ca l  
ass~stance. 11 so asked 

(d) No. L r  
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Fire Incident in Poorva Expnrr 

637 SHRI JAGAT VIR SlNGH DRONA , Will the 
M m t e r  01 RAILWAYS pleased to state 

(a) whether the Government are aware of flre 
~ n c ~ d e n t  In Bogle No. 4806 of Poorva Express at 
Ghatlabad on May 1. 1996: 

(bl I! so. the loss suffered by the ra~lways as a 
result thereol: 

(c) whether any lnqulry has been conducted In he 
matter. 

(d l  ~f SO the fmdmgs thereof and the actton taken 
agatnst the accused: and 

re) the steps proposed to be taken to avo~d such 
occurrences In the luture' 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) . (a) Yes. Slr. 

Ib i  The loss sullered by the rallway amounted to 
AS 15.300 - 

(c) and Id). An enqulry was conducted Into the 
~ncldent The parcel and luggage loadmg staH 01 New 
Delh~ stallon have been responsible tor ~ t .  Act~on has 
been ln~ttated agamst them 

(el  the tollowmg steps have been taken to check 
recurrence ol such ~nc~dents . -  

Loadmg Stafl at all s tat~ons have been 
counselled not to smoke durmg loadlng and 
unload~ng of packages. 

Electr~cal staff have been counselled to 
ensure that electr~c llttmgs are In order and 
flxed properly to avold short clrcults 

'No smoklng" legend has been placed on 
SLRs (Brake Van). 

Supcrvis~on by Parcel Clerks has been 
t~ghtened 

Traders Flee Assam 

DR MURLl MANOHAR JOSH1 W ~ l l  the 
Mtn~ster ol HOME AFFAIRS be pleased to state 

(a1 whether attention 01 the Governwent has 
been drawn to the news ~ tem capt~oned 'Traders flee 
Assam" appeared In 'The Hlndustan Tlrnes' ot June 20. 
1996. 

(bi  11 s o  the factual poslt~on In t h ~ s  regard. and 

(c l  the steps taken by the Government to control 
the panlc and restore confidence among the people ol 
Assern' 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI MOHD MAQBOOL DAR) (a) 
Yes. SII 


